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CENTRAL ADMINISTRATIVE TR IBUNAL
NGALORE BENCH

‘Second Floor;
Commercial Complex,

Indiranagar,
Bangalore-38,
Dated:? 4 FER 1994
KPPLICATION NO(s)___ 208 of 1994,
RPPL ICANTS: S.Seshu  RESPGNDENTS:Ghairman & Secretary,
' : M/o0.Communications,New Delhi & Ors.
T0,
1. Sri.B.Veerabhadra,
Advocate,No.126/2,

Kadirappa Road,
Doddigunta k@ Coxtown,
Bangaloref5.

- 3UBJECT:- Foruwarding of copies of the Ordeis paésed by

the Central Administrefive Tribunal,Bangalore.
: -XXX= '

Please find enclosed herewith g copy of the
ORDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal
in the above mentioned application(s) on 14=02-1994,
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Office Notes “
1 ~ Orders of Tribunal
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CERTRAL ADMINISTRATIVE TRIEURAS
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BARGALORE




